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PUBLIC ANNOUNCEMENT
|Under Reqgudation & of the Insolvency and Bankrupicy Board of India

PUBLIC ANNOUNCEMENT

[Under Regulation &-of the Insolvency and Bankruptcy Board of India
{Insohvency Resolution Process for Corporate Persons) Regulations, 2016]

FOR THE ATTENTION OF THE CREDITORS OF

4 ‘

TAKSHASHILA CORPORATION LLP
RELEVANT PARTICULARS

1. Mama of Corporate Deblor TAKSHASHILA CORPORATION LLP
2 Dakl E{lnmrp:raunﬂ o Comxmalt | Dubll:r 1"3.'I:I-ll'2|]1d

g F.l:'l:l'r:r'llg.' under which l:u:f:mra'fe Debgar is | Hﬂgr.slrarm Compamies, Ahmedabad
__linporporated | regislenad

__RELEVANT PARTICULARS
1 Ham ufﬂnrpnrm Dabtor
| 2| Date of incarperation of Carporate Debler | 2411172013

'3 Authoetty Levder which Corparate Debbor i | Regisirar of Camparies, Shinadabad
|| inoorporsted | regisiered

| {Insolvency Resalution Process for Corporate Persons) Regulations, 2016]
FOR THE ATTENTION OF THE CREDITORS OF
TAKSHASHILA DEVELOPERS PRIVATE LIMITED

T.IIIH!.IHII..I DEVELOPERS PRIVATE LIMITED

ARG 2724 | 4| Corporate Jcennty Mo, | Limied Lisbilty | LI45200GJ20158TCOBS167

|lderefication No. of Comporata Debéor | ) B
5 Aﬂmessnﬂhﬁ regsrﬁ'ed cffica and BE0. Sitver ARC-B, Opan Flol, e Ashima House,

| principal affice {if any} of Comparate Debtor | Bih. Town Hall. Madalpur, Elis Bridge. Ahmedahad,
Ahmedahad, Gujarat, India, 380008

4 lf.‘-ﬂm:rar& i:j-aqh'r_.-r-.l-:u i Limited Liatiily
identification o of Corporate Detdar |

b, Addeess ol ihe regishered ofice and | 50, Siver ARC-B, Open Plol, Mr. Ashima Housa, B,
principal office {if any} of Corporate Debbor| Town Hall, Madalp, ur, Ahmedabad, Ahmedabad,

I_l.‘EuimEn, India, JR0006

| 25-09-2026 (Recisiry commordcation & Cartified copy

. Irselveny comenencement date U5 Ingohvency commencemeant dabe in

resnect ol Corporate Debior |of et yel nick racehd) respect of Conporate Debaor of ceder yed not recsved)

7, Estimaled data of chasure of insohency .I-t—ﬂ-ﬁ-.![lﬂn;lﬂ |E|:'I:E}‘5 fram the insahvency 7 !Eslma_lnd e al cosur of insahency [ 24-03-2027 (e, 180 days from the insahency
ics il [eommencement dke] § | | IRRONMON FRYCEIE. | commeticaement dais)

f. ‘Mamu and Registation nomtarof the | Chetan B, Patel { B | e and Regisratian numbaer of e Chetan B. Patel

insabercy professional acting as Interm | Reg. No.: [BENPA-I020P-HO051 87201 9-2000 12561
‘Rasohdfion Prafessonad | AFA Yalid Upto - 30,08 2007

8. fuscress & email of the infenm resakon | Address: A-106. Titanium Square, Thﬂejmm
profissorl, 3% regisensd Wil he beard | Road, Sarkhej-Gandhinagar Highway, Thaaj,
| Ahmedabad-380054,
| Email : chetanpatelcs@gmail.com

;ﬂ.dm:ss A-108; Titerium Squans, Thelte-| Cross
| R, Sarkhes-Gandhinags Highway, Thalk

insatvency protessional acting as Inlerm
Resolulion Professionl

I EI Mu:e&s&enul nl'me Fenim rascuton
|professicnal, as regrtered with te board

AFA Valid Upta : 30.06.2027

Raad, Sakhej-Gandhnagar Highway, Thalle),
Ahmedsbad-3A0054,
Email : chetanpatelcs@gmail.com

| Address: &-105, Tilanium Square. Thaltej Crass
Road, Sarkhe-Candhinagar Highway, Thake)

{101 Address and a-mal b be usad Tor
camespondencs Wit The Inbrim

EMTEES and e-mai fo ba usad for
‘comespondencs with the Inbemim

| 25-00-2026 (Registry communication & Certified copy |

Reg. Ba.: IBBLVIPA-DDEIP-NOCE1A2 0152020012561

| Address: A-106, Titanium Square ThthEJEms.s
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{- HDFC BANK

W R A e Dol

HDFC Bank Limited

Branch Address: HOFC Howse, Tridant Complex. Race Course Vadodara 390007
CIN LTHO0OMH 137 TRLEDTEA16 Wihsile: waw, hdle com

DEMAND
NOTICE

Rasailfion Professioral | Ahmedabad-380054. Regolution Professinnal Ahmedabad-380054
| Email : liptakshashilaggmail.com Email : takshashiladew@gmail.com
| (Mo ba used for submission of caims} (T b i Por Sbimissian of claims]
| Mob: S2E002277 | Meoks: S92500227T
1. Lt dale for submission ol ciaims EIH-W-EI]H "I LB:EtdaEfE-I’&:.IhI‘HIEEHI‘I i daims UEI-W-I'UEB

12 Claszes of cradtors, Fany, under clause [ | Mo dasses denlified as vel

12| Classes of creditors, I any, undier ciuse [b) | Mo classes idendfod a5 yol
of sbrsarion A of secion 3, ascerianed I

| of sub-sechan [BA) of saction 21, ascerdzined |

by the Inerm Reslution Pralessional _ | |byine nvenim Resalution Prodessonal
13 Mames of insolvercy professionals Berified| Np classes identfied 25 vl (13 Namas of insohency prifessionats entified Mo classes idantified as yel
fpact s auforced represendative of prediiors ” | o ct a5 audhonsed frwaal raditors |
ina cass {threanames o7 each cass) . _ _ L nagassimeromestoeeachclasl |
14 {a) Ralevant fomz and | Wiebiink hitpe-/bhi govinfhome/downlnads {14 (a} Reervant farms and () Wig lirk: htps Sbbi pov homaidowrioads
ith) Datails of authorzed rapresentaives: | (b Physical Address: [Comasponderce Addrass of | (o} Detabs of aulonzed representatves | (b) Physcal Acoress: [Comespondencs Address of
are available at | IRP 25 o Mo 10 abeve] are vailable al: IRF 5 2t No. 10 abowe]

Malics s henaty given that the Ralonal El:rrl:lan!. Lew Tribunal, Ahmedahad Banch, Cour-Il, wide s

"N:;‘i.l:l!-ﬁ *leretrl' qhen that the Naticral En-n'q:'an',' Law Tribunal, Ahmedabad Bench. Cout-l, vide its

Unier Seclicn 13 121 of 1he Secunbzabon arsd Recorsinustion G Firancial Assets Ang Erforcamend O Securidy Inlemash Act 2002 (4610 read wike Sule 5 of the Security nteres:
{Enfarcemenl ) Fulys, 2007

s Fue ucclersigoest baieg e fdboieed OFlices ol HOFE BANE LIMATE D aeder Securilealizns dend Beconsirucdion O Financial Assels-Soad- Dnforcemenl OF Seanly efered Al
A2 and i erarcise ol presersceatarred under SEcLard 51T read wilh Bule 3 o e Sacunty Inleresl (EctorGament ) Hules: AR, nusd Demmang. Nedices uider Sechon 13 (20
{he saln A caling upon tha Borrower)s) | Legal bairis) 5 Legal Reprasenlatveizilistan heredrder. 10 pay tha amtants menborad i the resnective Damard. Maticais willher B0 dags
from iha data of the raspachve Molice's, 35 0er dalals grwan. baley Tha under =qred b =|-\.-. causen thesg Kolices 1o be pasied an ke oremises of the iFsTEnowr resoeciive: aodressas
af fhei snid. Borrgwers) | Legal He L- qal Represenlzfiveds] Copeas of hasaid hotises aro availabés with the Sndessgran “aad theesaid Boorower(s) [ Legal Herds) | Logal
Ruprosenlativels |omay Sl Iy soodasing, sodliesct ha e Aivie peay Trom thi undersigned arcmey working day desng rarmal affice kaors

Ir earFection wilh b abave, Hohios oo heredy geesn anteagan . Gtk sael Borrowes[sh 0 | :::::. leins T O el Beprasenitiveis] aopay I HOFG TRAENE Lirmbe adbonr BO dsys Irom
iz dale r-I nublicabar ol 1hs Nobee, she amounts ndicated herea elow i e “q -*Im- nzrres; togeiher watt dudher nlesasl Gs detailed m-ihe said Demand Nolices faaim he
raspRciae datas rmethoned balow i cosdrn '-_ il Ihe-dale 27 payrrentand-Oor realizaion, nesd with Ehe lan agresment and alber dacumentstsanlings; o any, Bxecdtan-by 1Me s=d

I_'-.-rrl:I-.'El'ch Az sperity for due regayment of tha loar, the -'-III:.-. g Secured Azzei(s] have baen martgagac f HOFC Eﬁ- JI' Limited tiy he said Bomower 15 respeclively

Ordar dated 25-08-2026 (Cerified copy of arder not received a8 an data| passed in CF {1B) Mo 188 af
2026, has nedered b commercement of a Corporate insolvency Resolution Frocess of TAKSHASHILA
CORPORATION LLP on 25092036,
Thecreditors of TAKSHASHILA CORPORATION LLP are hershy calied upon to submil theer claims with
proct on ar betore 09-18-202%6 10 the indenim Resclution Prafessional & e address mentioned aganal
ey Wi, 10 s
The financial creciors shall submit e clains with proof by ekecironic means oniy. All glher credlions may
submil tha claims with prood in person, by posl or by elecinonic means.

& financial craditor balanging o a cfass, a3 lisked apainsl entry Moo 12, shall indicale s cheica of
aufharisad representainie from among the feee insclvancy professianals ligled aganat antry Mo, 1340 2l
s authonsed represeriali of thedass [spechy ctassh in Form CA-NotApplicable,

| Orcler daled J5-09-2026 (Regsiny communication of Certfied copy of crder nol received a5 on date)

: passedin GP (1B} Mo, 190 of 2026, has ordared the commancamenrd of a Corporata ireclwancy Resclulion
| Process of TAKSHASHILADEVELOPERS PRIVATE LIMITED on 25-08-2026,

| The crediors of TAKSHASHILA DEVELOPERS PRIVATE LIMITED are heraly caled upon % submil
| Ihaar clavines with prood on o betane 09-10-2026 % the Irdenim Resohion Prolessional al e address
| menficnad againstenfy No. 10 zbavwe

| Tha financial medilors shafl Submil fhar claims with proof by electranicmaans ondy. Allather creditors may
| submit the daims with procd in parser. by poster by elacionic means.

| A financisl crediior befongng 1o & dass, as Isked against entry Mo. 12, shal indicate ils choie of
{aughonsad representaive fom amang the three insotvency professionats fished agansteniny o, 13k acl
| a5 aushanised represantatie of the class Espacly ciass] in Form CA-Not Applicable.

Submission of fatss or misleading proots of claim shall attract penalties. Sdl- E:_Euhmisuiun affalse or miskading proofs of claim shall attract penalties. Sdl-
[P Chetan B. Patel IF Chetan B. Pate|
Date : 28.09 2026 Inferim Rasalulion Profassional, Takshashila Comporation LLP Date : 26.08 2028  Inbanm Res=alulion Professional. Takskashila Devalopers Privata Limited

Place; Ahmedabad Regn. No.: IBEHIPA-D0209-ND0I 8/2018-2020012560, | Place: Ahmedabad Regn. No.: [BBIIPA-O02/IP-NOOB 18/2018- 202001 2561
Hega cie el Yia TN QUL E-AUCTION SALE NOTICE
e s ek a E ool 1st Floor, City Telephone Exchange, 7
TSP IROPY I ™ BSNL Bhavan, Nr. Kuber Bhavan, APPENDIX-IV-A
Jail Road, Baroda-390 001 (See Proviso to rule 8(6))
SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES ON 16-10-2026
E-Auction Sale Notice for sale of Immovable Assets under the Securitization and Reconstruction of Financial Assets and Enforcement of Security
Interest Act, 2002 read with proviso to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002.
Natice is hereby given to the public in general and in particular o the borrower(s) and guarantor(s) ihat the below described immovable property mortgaged /
charged io the secured credior, the Physical / Symbolic Possession of which have been taken by the authorized officer of Central Bank of India, (Secured
creditors), will be sold on 'As is where is”, "As is what is" and "whatever is thare is" basis on 16-10-2026 for recovery of dues to the secured craditors from
Borrower(s) and Guarantor(s). The Reserve Price and earmest money deposit is displayed against the details of respective properties.
DISCRIPTION OF IMMOVABLE PROPERTIES
Name of Branch & Name of e n iy e Reserve Price
No contact of BN / Bomower's and l.'nn'-LE:;II-::IIEFI:JIIrll:lln{f.ufﬂrus ':T;I::I:Iri:::r"”:tL CHD Oid
- | Authonsed Uicer Guaranton's . S Increase Amt
B/0 Hakol S — DE‘EP?EE I'-.IE[:nlina Rassrrs Prics
i Aonitek Goyal | MSAGwal | RS Nod0 admeasuring 12082 Sq i, Flat No. F-7, F8, | 1774’7 *5,20,000.00
| Mo BOBOD1ST T Industries (Prop. | Subh Home Complex, First Floor Godhra Road, Taluka Halol (Rs. Sevan Lacs EMD Aml
Authoriza Officer Omprakash Distt Panchmahal Gujarat 389350, Bounded as- East: Road Saank Oe Thousid ¢ a2,000.00
. : Kedamath West: Road North: Road South: Flat No. F-5 & F-6 u Bid Incraasa A
r. Sumil Jain Agrawal) Five Hundrad Ninety + 5,000.00
Mo: 7000616263 Seven Only| '
B/0 Oid Padra Road
Branch Haad. o Vibhag B, Tika No 1612, CS No 120, Flat No 502 (5th Floor), E;.’;’;;"Eﬂ”"“ fﬁ;";ﬂ’ﬁ
Mr. Prashant Dabra | Mr. Satendra “Shiv Sal Residency”, Mangaldas Mohalla, Blh Shreyas ¢ 11,89.350.00 EMD Ari n
2 | Mo 82380766596 Kumar and School, Near Polo Ground, Baglkhana Road, Vadodara East; (Rs. Eley IL cs Eiohty | 2 92.500.00
Authorised Officer- | Mrs. Mithalesh | -Adjoining Property West: - Stair and Lift North: - Praperty Of Hi:g rmm WLF'E J B G A
Mr. Virendra Kumar | Satendra Kumar | Mr Bhagat South: - Flat No 503 Hundred Fifh (Only) | £5000.00
Mo: 8799865285 . '
In the registration dist. and sub dist. Anand a property | mamand Notics
baaring Plot No 17, Sal Residency, Kusumba Road, Asodar | sqnemng7 Reserve Prica
. Chokdi, Near Kodiar Mandir, Asodar Ta. Anklav, Dist Anand, | |44 62 679,00 v 6.50,000.00
] M. Hilesh Arvind situated up on land bearing revenue survey No 142/2 Block P S EMD Amil;
bhal Patel No 195 of Village Asodar, Taluka and Dist Anand bounded on Sily Two Thousand * 65,000.00
B/O Kevdabaug of towards: Towards the East: Society Road Towards the |\t oo e | Bid Increase A
Branch Head- West: Agri Land S No 194 Towards the North: Plot No 16 | oo i =0 | 5,000.00
Mr, Vijay Ziniya Towards the South: Piot No 18 hree Only)
m'hi?lﬂ 1;:1_3:;_ In the registration dist. and sub dist. Anand a propery Demand Notica
Mr. Ravl Kumar S bearing plot No 24, Sal Residency, Kusumba Road, Asodar DA0/2017 Reserve Prica
Mo: B0909513664 e — Chokdi, Near Kodiar Mandir, Asodar Ta. Anklay, Dist Anand, | | 15.96.847.00 ¢ 10,00,000.00
p ' ' Erﬁa nbhal Patel situated up on land bearing revenue survey No 14212 Block (Rs 'Fm'w e EMD Amt.;
A uﬁ s Nikitaben Mo 195 of Village Asodar, Taluka and Dist Anand.Bounded on Ninety Sic Thousand. | ¢ 1,00,000.00
of towards Towards the East Sociely Road Towards the E [TH 4 Fory Bid Incraase A
JaNBKKUMAT | Wast: Agn Land § No 104 Towards the North: Piot No 23 | ¢ "0 O |+ 590,00
Towards the South: open land Block No 183 Y |
Shop no. 60, 61 & Shop No, B4, B5 (Tolal 4 Shops) adjacen | Raserve Prica
to each other on 2nd floor of wing-G, having carpel area ¢ 26.30.000.00
admeasuring in 28.88 sqg mir in Shreejl Arcade each, EMDATL:
J prganized and consiruction n land bearing R S No. 3431172, ' 263 m.m
MNew R S No.343/11/211 1o 3431111/2/8 admeasuring 12033 Bid Incraase At
sq mir of moje vilage Halol, in sub District - Halol and « 10.000.00
i | District- Panchmahal 389350, B il
Shop no. 62, 63 & Shop No. 82, 83 (Total 4 Shops) adjacent R el
to each other on Znd floor of wing-(, having carpel area ¢ 26.30,000.00
admeasuring In 28.88 sg mir in Shreefl Arcade each Demand Noice EMD m:."
8 416 Bchad organized and construction in land bearing R S No. 343111112, | 5 e s 7 2,63,000.00
Biantie e Barrower- New R & Na.34311/211 to 343117218 admeasuring 12033 | 4 577001474 Rid Inclx S Aind
- M's Jay Aditya sq mir of moje vilage Halol, in sub Distrct - Halol and | 700 " .0
Mr. Murali D. Parihar | o000 600 District- Panchmahal 389350, (Ra. Three Grore dhissigens
—{ Mo: 8980015766 T T T Y T Yy Fifty Seven Lacs
Autha (Prop. Aditya Shop no. 58,59 & Shop No. 86,87 (Total 4 Shops) ad|acent to .
uthorised Officer Pankajkumar oath. chiar sy Jnd foce oF WhAT.G. hawt Seventy Thousand Riserve Price
Mr. Mahesh Oza ; g-G, having Carpet 8réd | gy qaen and ¢ 26,30,000.00
Ma: BTTOT28879 Merchant] Hdmﬂsmll’lg in 2888 s mir n SHH‘H Arcade each, Savanty F I
: B s ¥ Four EMO Ami
7 organized and construction in land bearing R S No. 34311112, | pyes iy ¢ 2.63.000.00
New R § No.343/1/1/2/1 to 343/1/1/2/8 admeasuring 12033 B i
sq mir of moje village Halgl, in sub District - Halol and ¢ 10.000.00
District- Panchmahal 389350, ;
Shop no. 55, 56, 57 & Shop No. 88, B9, 80 (Total 6 Shops) Resans Price
adjacent 1o each athér on 2nd Noor of wing-G, having carpet r 39,45,000.00
area admeasuring in 28.88 sq mir in Shreeji Arcade each, EMDAmL.
8 arganized and construction in land bearing R S No 343/11/2, ¢ 3.94.500.00
New R 5 No,343/1/11/211 1o 343/11/1/2/8 admeasuring 12033 Bid Increasa Ami
sq mir of moje village Halol, in sub District -Halol and + 10.000.00
i = District- Panchmahal 389350, = el |
Al the piece and parcel of Land and construction thereon as
B/O Naswadi per sale deed No. 139 dated 200072018 situated at Mouje .
Branch Head- Maswadi, non-Agriculture Land R.s. No. 135 “Sarkar Ef.g:.?égm'm Tﬁ;‘rgﬂ?ﬁ
Mr. Pradeep Malviya | Bomower- Residency” Piot No. A-88, Plot admeasuring. 44.85 5. MIr, | , 40 60 01100 EMD Aml
8 | Mo: 8980015782 Ms. Rekhaben Divided common Road and common Plot Admeasuring. Rs '.,B' | acs St ¢ 81.000.00
Authorised Officer- | Sanjaybhal Bhil | 37,18 Sq.Mir, Total Admeasuring : 81.83 Sq. Mtr, Situated at ;,hnu;&':ld Ning J EI"|:‘II}J’E-EEIEF'|I"I'I'|'
Mr. Mahash Oza Mo Naswadi, Ta Naswad| District Chhotaudepur, Gujarat- 381150 Hundred Thirteen Ont) | ¢ 5 000,00
04 28203856 bounded as under: Bounded by North: Plot No. A-BS South J :
Plot No. A-87 East: Socialy Road West: Plot No. A-85
* EAuction Date 16-10-2026, Time 12,00 Noon to 6.00 PMwith Auto Extension of 10 Minutes,
*  Auction will be conducted through the bank’s Approved service provider “URL : hitps./(baanknet com *
® 1) Property Inspection Date & Timing: 08-10-2026 between 10.00 am to 3.00 pm
e 2| Bidder will register on website and Upload KYC documents and after verification of KYC Documents by the Service provider,
EMD to be deposited in Global EMD walket through NEFT/RTGS/TRANSFER (after generation of Challan),
® The interested bidders who require assistance in creating Login 1D & Password, uploading data, submitting bid, may contact 1o hilps.//baanknel com
Helpdesk Number 8291220220 or go to Help section (User Manual),
® The Auction Sale is conducted on “As is where is, As is what Is and whatever there is" Basis. Bank is not aware of any pending charges,
taxes, eic. Purchasers are bound to verify the same and, if any, have to bear the same.
Statutory 15 days sale notice under Rule 8(6) of SARFAES| Act 2002
® Borrower Guaraniors/Mortgagor are hareby Notified for sale of immovable/movabile secured assel towards realization of outstanding dues of Securad
Craditor,
Date:27/09/2026 Authorized Officer, Regional Office,
Place : Vadodara Central Bank of India, Yadodara

Place : Gujarat

Barrasarfs! |-'-|| Heiris! | L a bl F‘:,.r-"r-':_lll Hive s aflenhon = metad &0 She provisons of si8-s=chan ] od sachen 130t the &l o spech ot fhimpavarabie oo redoem e secured assells
s Total Date of '
I'.Ic; Mamme ol Borepiseris) ¢ Legal Hearfe) ! Lagal Representativels) Ouiztanding Diexmarid Descnplion af Secured Assalf) Mnmavabile Propedy (ies)
Dusas Hu1E|:e |
L (k) I T le] ;
ME GADHAVY] SHARTIDAN MAVSLEAN {Borrower) Rs 1776639/~ | 20-AUG- EI:IEE WAERATUME PALMS TOWER A, FLAT-501 FLOGR-5 5 N0
i GADHAWI KAJALEEN SHAKTIDAN (Co-Borrower 1) AS 0N SELBLOCK 334 FP-12017-1, B/S RADHESHY AR FLATS. 48, LIVE-
GE1002334, TH1306544 - HOME LOAN 3004 2026 K FLATS: BEVARI-BHAYLI, SANAL Fi"“ ‘.D &1 "‘H VADGDARA,
GO0 38B00T 01 47069 - CREDIT CaRDS SEVas wADARS R0, GLIJARA
1 ] 1
MR JAGTAP JGNESH (Barmower) R 22732170 | 1R-AUG-2076 DEVESH IMPERIA-TWER FLFLAT-704 FLODR-7 S MO BS
JAGTAP ALKS (Co-Borrower 1) A ON . ; el £ AT -
2 O ASLRR NOCFOBILL, TR-1 KEATLADRA PADAA BAIN,
704427807, T04427549 - HOME LO&N in.nd, G BOAT VATTARA VAOODARL VADODASA 90097 UL ARAT
1010740009244850,10126900015926530 - CREDIT CARDS ; el ealt g iR SRR ek ey
MR JAISWAR MUNNALAL {BORROWER) RS, 9435370 | 1-AUG-2026 .- N - i = A P :_'
. MR JAISWAR POONAMEEN (GO BORROWER 1) A% ON ' : EL F, i‘f’éf}l : ..".llf_" -Hll.th' i Fu'fl ,r o i, E;; :[J;]q},:.r._ =*|','r1=*|
B2 7A080, G44066614 - HOME LOAN I0.0d. X026 - BHAYLL ﬁ:.::-'rll Lm[m oA ;,_”E"l“* CLARAT
DEMTOTZEROO0E4N4204 - CREDIT CARD Wi B B .
MA THAKKAR RITESHEUMAR (BORARDWER] RS, 11,779,299/ 17-AUG-20ZG MEELDEEF TOWERS TOWER [, A06G:4TH 5 MO 435 R5
a THAKKAR HAYMABEN RITESHKUAMA [CO-BORROWER 1) A% 0N HEDAF5 0P GRIG, CERTILLAES WaGas Gl s B = PETROL
[ A35300444 GI5800245 & GV 7455368 - HOME LOAN .05.8026 PLKE DAERATH '“‘EII.'.ILI" -'-" VADODASA MR HIGE SCHOOL,
B 014530001 568460 - CREDIT CARDS AL AR, GLLA RS ]
ME TRIPATHI SAMIRAUMAR M [Barrower) Re 1446660/ | 1R-AUG-2026  SHEEE SIDDEESHWAR HARMINY TOWERCT TLAT 104, FLOOR
5 39314542, 638314550 - HOME LOAN A3 0N P8 MO &7 FF B 2H SAYALL TOWHMEHIF , SAYAN TLWHERIP
1014550019999300- CREDIT CARDS 30,04, H26 TO;, WEW VI 20 NEW MARTLIRSUG MEWVIE PO VADODARS
SLO02 GLIIARAT |
MR VAGHELA GOPAL {Borrower) R=. 1835268)- @ Z22-AUG-2026 AHIAMIYA SADAN, DUPLEE-1 3 M0 (RS12502), M8 BHATHL
i BARZETZRZ, GARFATIUT - HOME LOAN A% 0N TERPLE, KAMI BHAGDL M IGR akaMD rw.r 0, 388001,
EN200007 455664 BEWE A0.04. X026 GLUAERT
M PATHAN 5500 (Barrower) R 245060 | 18-AUG-2026 AL MARHABS PARY DUSLEX UKIT &5 5 MO 205 BESIDES
i AFARDJ BANGD {Co-Borrower 1) A3 0N HiAH F ARAR, OFP KISAR BUNGUWS RE RAVA, 2ARD GORWA
! B2S5TUR4S, BI0233505 - HOME LOAN a0, 04, HE2E BRIDGE MADHUNAGAR GORWA, GORWA, VADDDARA, 300003
124053352 .ﬁ.UT{I SLIFTE GLUARAT
MR PAWAR GOPI (Borrawer) Rs. 1195465/~ | 18-AUG-2026 ik 0L O |
I . L S
GH2ENTO0T, GR2ZGTHIE, R180305T, 65T A42440 - HOME LOAN A0.04. 2026 ‘ L ORAT y qj. &0 VADAT l:l'l.R.l'- 1,.| “'] q nT e
FO01 014530009 484797 - CREDIT CARDS o T AR
MR RAJPUT CHIRAG RAJUEHAL {Barrawer) R SEETSH3- | FP-AUG-2026
RAJPUT DHARMISHTA CHIRAG (Co-Borrower 1) A5 ON SANBUDDHL SAFALYA FLATS, FLAT- 10 FLODR-3. 5 N0 VRGOS
k| RRANLSTRI, GREDS0OZED - HOME LOAN 3004, 3G WO 180 0OPP., wakIUMA MILL, 56 MTR PRATAR, KAGAS, :|be|:'|
4R1AE1TS0 - CONSUMER DURABLE RO vaDODaES SARHDE KD, VADDARA, 190017, GlaskaT
OO 5740007175030 CREDIT CARDS
MR PARMAR RAJANKUMAR JAYANTIEHAL |Borrawer) Rs. 226146%0. | 13-AUG-2026  MADHUEAY STUARE I DURLEX-A2:64, 2 MO G52 OPP EARJAN
|1k GAET07213 - HOME LOAN A% 0N PUBRLIG SCHOOL BAS Sal FilJr-.-'I-'-!l..l. BUNGAL TWE ANASTL
COO101%02001649265% - CREDIT CARDS 31, 05,8020 ROAD MiYAZaN CHOEDI KARJAK, KARJAK, YADZOARA, 334155,
GLUARAT
MR PATEL ALPEEHKUMAR (Berrower) R=. 17 28199 | 17-AUG-2026 KISHAN CLASSIE UMIT-72. S HO 4553 PRIk NEAR PRIMARY .EL‘J'-'F-
1 FILISL ERRAMNIDEN AR AtIWEE)) ha I SCHOCK, KANJARI ROAD, KANJARI HALDL, HALOL
G52674090. 7456227 & FOZ000559% - HOME LOAN 3105 202G J_I"':M-’-‘I—H.;".h‘.l an _ﬂ__‘“] il I.I'I.R.-'TT e
OEMT 461025269929 EHEIIIIT LARDS e [T '
KR RaNA H.ﬂ.'l".hHHLIM.ﬂ.H [E{IITIJWE'r.I Rs 1134615/-  15-AUG-202E |
RANE VISHAL |Co-Barrpwer 1) A5 ON VEDSATA, LMIT-B0 CRS MO TR VEDENT SOCIETY) BEHIMD
12 RAWA GEETABEN NAYANEHMAI [Co-Barrower 7} 004, 3026 ARBLUDA MAGER, TPP HOFC 3AKNK, LK ROAD, BHARLCH
BEA35303%, TO1852154 - HOME LOAN PHARUGH, HHEARLCH, 292007, BUaEAT
FIEM DI ZRR000Z3791190 - CREDNT CARDS
"IEH MFHDD ”ITEEH 4E|:'rrl:|'ﬂ'|.! r:l Rb 1']53?4?.'.. 1ﬂ-'-|!|‘,.":l‘2uzﬁ Il.llll-'|$_'|,|:|.r'¢T :AH?: _'lr.-":lE.I\'r B"jl:l II:. "J'J 531: BIIII 1.“:"-5..[”:".!1:!
| RATHOD SURESH 5 (Co-Borrower 1) A% ON el i o = e i e
i ; COMMUNITY CERNTRE, AMAKARPURA GIGE RAIN ROAD
13 CHAUHAN PADMABEN |Co-Barrawer 2) 3004, 2026 FADGOARE VANOOARA. MARTHOME SOMMUNITY CENTRE
| B29BEANTE, BRIEGETT], BH2TITEY, 6R14694%4 - HOME LOAN gl *:.*1 Gl I.I"..R.f-TU L 2 1
B 01 EF90000A5493F - CREDIT CARDS b e b iy
MR PATEL CHIRAGKUMAR JAGDISHEHAL [Barrawer) R 1219269/ | 19-AUG-2026 SHIVANJALI RESIDERCY(SUBPLOT 2), ROW HOUSE-3, PLOT [
14 G41058544, GG2405068 - MOME LOAN A% 0N SUEPLOT rJlJ S [ “'ﬁ NEAR SHIVDEARS BESIDERDY
OEO101 393000781 0145- CREDIT CaRDSs o N 1 B el ARCALA-GNGD BOAT AMDATA  AKNKLESHWART ANELESHWASR,
SEAT0GLLIARAT
MR SAHU JAGANKATH RAMESHWAR (Borrower) Rs. 1675860 | 13-AUG-2028 oo pcupi7) RESIDEMEY, ROM HOLSE- 105, § NO 13049 87
610934558 - HOME LOAK LR Mgl iy o LT
_ SHANTAMLL VIDHYRLAYA B BOHIMN PAER, ANDADA
15 1 1580762 -HOME LOAN 31.05.2026 AKKLESHWAR, ANDADAZ, BHARLCH. SHANTANL WIDHYALAYA
a00401 3EE00035151 58 AND 000101901001 11798483 - HOME bk =] s TS Stah St b
SR, GLUJAaRA]
LOuN
MR PATEL NIMESHELUMAR B |Borrower) Re. 1035566/ | Z0-AUG-2026
. il it el el i RUDRAKEH FLATS, FLAT-506 FLODR-3R0, (£ K 60)
635087, 612860084 - HOME LOAN 3004, FN2G el o S N S R S R S P e
G % . KRB GIRIRS) FLATE, BYH IKDUCHACHA COMPLEX, CHHAR] JAKS
1390500560 - AT SUNTE KAKA, NIZAMPURS, CADDDARA, S00024 GUIARAT
461822528 - TW SUITE B i Y
OE0TO 3870002035417 - CREDIT CaRDS
MR SHAH HIMANSHUKUMAR DHIRAJLAL {8 orrovar] R=. 15972400-  18-AUG-2026 - R I (T i B :
MRS SHAH KOMALEEN HIMANSHUKUMAR (Ca-Berrawer!] 55 ON SEUEE ':"‘,':r‘”,h!" RESIDENCY COMMERCIAL, UNT-16, FLOOR-
& I GROUNE, 5 N2 32 FP NO 220 BEFQRE FER-SCHOOL, PATALIYA
Bar ol 2 HHIME L OAY 30.04.2026 KANUMAR ) ROAD, B/R ST DEFOT. PADRA, VADODARA-3GA440
0001011 740007615640~ CREDIT CARD yhofrmod i ganviod gtk el it Siemerivhe i dhudo:ad R e 1 e [
MR SHEWALE MAHENDRA EHATY |Borrawnr) Rs, 925202/ A5 1H-AUG-Z0ZE LT BT FE R B R L R S AT LA T A
MRS SHEWALE SHITAL MAHENDRA (Ca-Borrowert) ON 30.04. 202 . T LU b
14 0 AP MA PUSHTL BUMGALOWE B ASHWIND HEIGHTS, &0
St s ek e GUARTERS ROAD, GIOG, ANKLESHWAR- 331002
I}I]!]1EI1BE1IIIEIU1{513?3 CREDIT CARDS = T £
MR SOLANKE NITINEHA! ASHOKEHAI (Borrovwear) Rs. 7,38, 468/ | 17-AUG-2026 FARAM GREEMS TOWER B, UMIT-B-301, 5 ND 8363301 F2 |
1 MES. SOLANKI EOMAL NITINBHAI (CO-BORROWER 1) A% ON 122 BLOCEK, a48,NE 30 8T BILL CANAL S0AD., KEXT TO ALTOK
| G21058801, G21HEA605, 629401 782 - HOME LOAN 31,05 2026 BLUES, MA, ATLADES SPARES RAIM BOAD, SADDIARA,
DU{I1D1455EIDD1EIEI.EDB4 CREDNT EﬁRDE VADGDARA - SE0012, GUIARAT
MR ANKITBHAI PATEL{EORROWER) Rs. 22,84 715 | 13-AUG-2026 HANTARVAN HOUSING COMPLEX, UNT-D1-111, RS MO, 206, 207
ME PATEL RAMESHEHAL [CO-B0RROWER) 50N st Blls Mot ok ) . e (s skt
20 SR M5 PTE, FRISFHIKESH FSG S0CIETY), N ABHILASHS CHAR
BEIABdG5. HOMELORN 3. e RASTA: NEVY SAMA ROAD. SAMA. VADDDARA-390002. GUIARAT
SI200095597049 - BEWG - . i i ’ I o
MR BARLA JITENDRARLMAR [Barruezr) R S36448)- A5 18-AUG-20Z6 e A TR ARMFAS B TA1E B R IEs
sy MRS BARIA SHITALBEN (Co-Borrowar 1) OK 30.04.2026 j'r;‘,}TL ,r‘:,“rj"t'fﬁ'u",:f:ﬂ ‘rr*fﬂ‘ﬁ';’h'l _}fl‘ r:r:,: o rfﬁ},‘_
657505544 - HOME LOAK Al M e dek oy s AREE
|]I]'|]1ﬂ1ﬂl1-3-ﬂﬂ133u-ﬂuﬂ? I]{IEI1I]1 .:E-:IIIII]I}!] EH1IZIE-E- EHEEIIT {:AHEIS s
MH EHAHMEH.&TT 'FDEESHHIJM.&R [Enrmwer:l P_a. 1947219 | 10-AUG-2026 B B ] R .
oz BRAHMBHATT NEHABEN YOGESHRUMAR (Co-Borrower 1) 55 ON o -,i‘ﬁ:;",l '.":F]". f '_.flp'i"ﬂ,' ;rrl-il-:.rlf i "'“|(-'E|$:|:'-:'-:r-';-
| BEIG3I6ITT, 6624586430 - HOME LOAN 3004 2026 _fl_.;"” m‘H -*'r-.l *4.= .JI‘,‘IIH I“r‘;lr" -':IJ""-.Jl'II.'.I":r;. '4.-'|-|-'.*:.“= ﬁ;l ||':'.|:.'.." g
552’1 523?5 EDHEUMER DUHHELE LLAL) L, H Ml Ml . LT rk, s Ll
MH IIIE".I'J.!LHI M.h.H MFLIJE.!LEA H!EAHALI [E-:lrm-v.-erjl R= G83Z01)- A5 13-AUG-2026 s B e E P o G
5y MRS DEVIANI SHAHINA MAKMADRAZS (Co-Barrowerl) | ON 31.08 2025 L O, LT SF L O A H, ot
| S&0FF Th, GRTEY. 163, MESE &L MAaLIENS, ERTANLLGE
GI5M 7655 - HONE LOAN TANDIALIA VADODARA- 300012 GLUARAT
118080834 - UNSEC SUITE LdA VADD
MR MEMON MAHAMMADAAMIR {Borrawar) Ri. 1176503/ | 18-2UG-2076
A MEMAN MOEHSINBHA [Co-Borrowear]) A% 0N MACSIRU IR FaRE, LIRIT-C-57, 5 WD 972 QPP RAF D 200ETY
i fOTBE3E7S - HOME LOAN A0 0d. G MEAS WwAMORS SOCIERY, VASAT DROSEING, BORSAL, shaMI-
QoET OT40000108394, 000 G2G00001 51274, 1a8540
DI]-!]1U1HI]1EIIJ211*5£]'§E§ I:FtI':DIT CakDs
MR F.ﬂ.DHI‘h!.Ft IIILIPS'IHH D.ﬂ.LELFHHH H& {Borrower) Rs. 39526/ &5 #21-AUG-2026 ; ; 2 | A |
b PADHIYAR ARATIBEN DILIPSINH ([Co-Borrower 1} ON 30.04,2026 it R ol
- BG7 /49064, BEII0G0ET - HOME LOAN T et pbe b b bl
DO 016230006506656- CREDIT CARDS S o 1 e i i i ool
MH: F‘ANE Hil H!ITEEH LSHW&RH H.ﬂ.l {Borrower) Rz, 27 11,003 17-AUG-2026 PHOEMX RESI-COR WING B FLAT-304 FLOOR-3, S5 MO |
26 PANCHAL PARULBEN HITESHBHAI (Co-Borrawer 1) 4% 0N SO 1572 5P 55 302 TP 43 DPP SUNRISE COMPLEX. VARKLENTH
GHEA2IGETI, GEOTIOELRE K GATTER2TI - HOME LDAN .05, 7026 CHAR RAEETAMASHOOA, ROAD, WAGRODIA S0, WALDDARS,
CO01013840007 65759 - CHEDIT CARDS SENI9 GLJARS]
ME PAREKH NILESHRUMAR M (Barrower) Rs. 1966415/ | 13-AUG-2026  VRUND-VILLA- TOWER B, FLAT-207 FLOOR-SECOND, 5 N SBT.HR
52? FAREEH KAILASH MILESHEUMAR (Co-Borrower 1] Al 0N SAPMA WA YAYETAR, BALL & SHREES VILLA BURLEX, BEEIDE
F34265475, BASA41002 - HOME LOAN 31,05 4G OIVYLOE BUMGLOWS 24 MT LAXRIPURA-GOTRI RO GOTE] RO
FO1 013840004 081052 - EHEI}IT CARDS UADGDARA, BRI, GLUIARAT
MR YA Hﬂ.l‘n‘lHURﬂ.I iBorrower) R=. 1407380- @ 18-4UG-2026 AAHANT VILLA COMBMEREGEN FERNER:A B, SHOF £ T LO0R
'8 MR YADAY RAMMURAT {Eorrawer) A% ON GROUMD, & NO 53,54 BLOCK 7S5 PLOT 19 T3 22 KR CLOUD 3.8/
ERGASE0TT, GESG20459 - HOME LOAN I0.04. X026 PLANET GEEERN. PP SHERWOIOD BLISS, T8 ZAT-CHAPAT
456350051 - UNEED SLITE RO TALSAT, WADDCARS, I-'..ﬁ.L--LI -.---I.'IL'IDH-H 390082 GUISRAT
MAS SOLANKI GEETAREN VINQDRBHAI (Borrower] Rs, 907Z99/- A5 11-AUG-Z0ZE HEERA PANMNS 50 ..,IZT"r [:L:PL Ex-taz® F'--. KEE" SOUTHSIGE", |
2 ES1 790280, B51 828513 - HOME LOAN OH 30.04 2026 TERERIEMT A0S MO SEES 05 076d NE STAYAM, SHIVEAM
1 SUNDARARM FLATS, E'..-T Ok, ROAD EQEAMEA TARZADI-ELRATZ
SLIEAT, 304120 GLLLAKRA]
ME gﬁ:ﬂ%?ﬁﬂ;:gﬁﬂ“ﬂ Rs. Aiﬁgﬁw' | BRAUG-2026 oo TV, ROW HOUSE 0175 S 0O 153, DLD 5 MO 831
11 264475275 - TW SUITE 19 06 2026 JITALL - SENGRLE F:."ADE:IJ-IEHFMLE#“AE- 303001
[Il[l'i]1EI1I3I]5EIEII]DEE{I124 IJHEIIHT BﬁHDS T
*weth uriher alerast as = If: icahla, nciganta BEparsas 5, casts, cnargas el ncwmad lill the c3te |'.13:.'I!'li'l': &/ or raalization
17 10 sl Bremawers shal Sl Se-rnake pagmend la HOPG: ag |I curesaind, e HOPCoskall aretang adaina? he aboee Secorald fsgetis) O lnmonalde Sropecdy (e ontes Zaslion 13 4] ol
Ihe zaid fofand e ALpe czale Rules enlrety alihe nzk-of thewsaic Bormowen s [ Legal Bairisiy Lagal F-:z-:-'e-isr:al':e.‘sj- A5 10 the cosls 200 CONSEquancEs
The st Bormower (5] Lagal Hair(s) / Ligal Bapresen .|I weal e predtibates uedo B st Bel e transter he alaresand Begunsd Assel (2] 0 rrovowilde Fropesy s, sebelber By sy
ri zale; lapse Or otherwssa- without the prar = "I=~ censend of H0ESAny perzor wha canlravenes orabslz conlrevantion of Ihe grovears of Ihe 21 or Buies mads I areundar-zqall ba
lisfile Tortdrmparcnstrant anddar aecoally 85 pravcad ardes e For HOFC Bank Ltd.
Date : 25,00 2024 e/

Autharised Dificers,

Regd office : HDFC Bank Ltd. HDFC bank house, Senapati Bapat marg, Lower Parel (west)Mumbai 400013,

epaper.financialexpress.com
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